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LEGISLATIVE ASSEMBLY SECRETARIAT

NOTIFICATION
Delhi, the 19th June, 2024

F. No. 25/36/2024/LAS-VI1/Leg./4751.—In pursuance of Hon’ble Speaker, Legislative Assembly of NCT of
Delhi’s decision dated 18.06.2024, the following Member of the Seventh Legislative Assembly of NCT of Delhi has
incurred disqualification from being a Member of Delhi Legislative Assembly in terms of Paragraph 2(1)(a) of the Tenth
Schedule to the Constitution of India read with Article 191(2) of the Constitution of India, Section 16 of Government of
National Capital Territory of Delhi Act, 1991 and Rule 8 of The Members of Delhi Legislative Assembly (Disqualification

on Grounds of Defection) Rules, 1996.
NAME OF THE MEMBER CONSTITUENCY NO. & NAME OF THE ASSEMBLY

Shri Raaj Kumar Anand 24- Patel Nagar

Accordingly, Shri Raaj Kumar Anand ceases to be a Member of the Delhi Legislative Assembly with effect from
06" May, 2024.

Consequent upon this, the seat of Assembly Constituency — 24 (Patel Nagar) has fallen vacant and a vacancy
has occurred in the House.

SADANAND SAH, Dy. Secy. (Legislation)
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